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Writ Petition No 	on the file of Hon'ble, 

High Court of Karnataka, Banlore, transferred to this Tribunal 

under Section 29 of the Adnii:rdstrative Tribunals Act,1985, and 

registered in this Tribunai as Application No ?/fJi(1i 	is 

posted before the Bench on 	for fixing the 

date for final hearing. 

2. 	You are diredted to appear on the a6oresaid date at 10.30 AM 

failing which further prdceedings will be held in your absence. 

By order of the Tribunal. 
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N!MHAN8 Phovos Ulil ( 10t4..$) 

National institute of Mental Health & Neuro Sciences 
7/0 Bangalore-560029 

Post Bag No. 2900 

Ref: ,°E/Z c)/p 	 Date.....8.7.86 

Sri. M.S. Padrnarajaiah, 
Advocate and Additional 
Central Government Standing Coun1i. 
High Court of Karnataka, 
Bangalore - 560 001. 

5ir, 

Sub: Writ petitions pertaining to NIMHANS 
transfered from Hon'bie High Court of 
Karnataka to the Administrative Tribunal 
Bangalore Branch. 

Ref: Your endorsement (3)dated 12.7.1986. 

With reference to the above subject I am to state that 
the following cases are reported to have been posted before 
Administrative Tribunal, Bangalore Branch for final hearing 
---------------------------------------------------------------- 
Si. Writ Peti- Application no. 	Respondent 	Date of 

A:c--- ---earing 
LY 

6688/80 

	

	206/6  (T) Mr.G.N.Tunkur Chairman 	16.7.86 
NIMMANS 

1915/81 	680/86 (T) Smt.T.Yashoda 	-do- & 	23.7.86 
10 others 

12151/81 	780/86 (T) Dr. Nardev, G. Secretary 	24.7.86 
Health & Family 
Welfare 
Services 
New Delhi & 

72L .S.Ti&r_... YL_9._ 	 86 

In this context it may be stated that NINHANS is an autono-
mous body registered under Societies Registration Act 1960, as 
per office Memorandum No.V/8014/1/72/MPT issued by the Ministry of 
Health and Family Welfare (copy enclosed with approved memorandum 
of Association). 

Contd. . . . 2/- 
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q 	- 	1m : NJMHAN 	 PkoN..I 21S1 ( JOU.s ? 	

) 

National Institute of Mental flea!th & Neuro Sciences 
Banqalore-560029 

Post Bag No. 2900 

Ret: 
	 Date .......... ........... 

-2- 

Since notification for transferring such societies 
under the perview of Administrative Tribunal in consonance 
with provisions of Administrative Tribunal Act 1985 does 
not appear to have been issued by Government of India 
I request you kindly to examine the issue and take 
necessary action. 

Yours sincerely, 

CHIEF ADMINISTRATIVE OFFICER 

5n2 
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Both are agreed that no notification has been issued 
under Section 14(2) of the Administrative Tribunals 
Act, 1985, so as to attract the jurisdiction of the 
Central Administrative Tribunal over the National 
Institute of Mental Health and Neuro Sciences (NIMiANS).-
the 3rd respondent herein. Since' the prayer in this 
writ petition is to quash the appointment given by the 
3rd respondent to the 6th respondent, such a notification 
is a sine quo non for entertaining the W.P. transferred 
from the High Court to this Bench of the Tribunal'. We' 
theref ore direct the Registrar to take steps to transfer 
back the writ petition to the Hih Court addressing its 
Registrar suitably in the matter 

Given under my hand and the seal of this Tribunal, this 
12th day of August, 1986. 

R E G I S T R A R 
('1 
(C 

Shri N.S. Srinivasan, Advocate, 
Room No 12, S.S.B. Mutt Building, 
Tank Bund Road, 
Bangalore-9 

Shri. M.S. Padmarajaiah, 
Senior Central Govt1Standing Coubsel. 
High Court of Karnataka Building, 
!c1a1ore 560 001 

balu* 
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b 	 CE'ffRL ADMINISTRATIVE TRIBUNAL 
RAN3ALCEE BENCH 	

0 - 

-. 	 Commercial Complex(BDA) 
Indiranagar 

I 	 Bangalore - 560 028 

C. 
-- 	'THURSDAYTHE 24TH OF JULY, 1986 

RESEI'ff 

THE HON'BLE 1EMBER(JUDICIAL) 	: SH CH. RAMAKRISHNA BAO 

THE HON'BLE MEMBER(ADMINIS1RATT'E) : SH L.H.A. REGO 

IN 

APPLICATION NO 780/86(T 
W.P. NO 12151/81) 

Dr. Naradev. G., 
Psychiatric Social Warker, 
NIMHANS, Bangalore - 29. 	: 	Applicant 

VERSUS 

Union of India represented by 
its Secretary, Deptt of Health 
and Family Welfare, Nirman Bhavan 
New Delhi, 

State of Karnataka represented 
by its Secretary, Deptt of Health 
and Family Welfare, Vidhana Soudha, 
Bangalore - 1 

National Institute of Mental Health 
and Neurp Sciences, Hosur Road, 
Bangalore-29 represented by its 
Director. 

Chairman, Selection Committee 
for the post of Asst. Professor 
of Psychiatric Social Work, 
NIN-iANS, Banqalore 	29. 

5, 	Dr. L.A. Sheriff, Head of the 
Deptt of Psychiatric Social Work, 
NIMI-lAt'S, Bangalore - 29. 

6. 	Dr. R.S. Batti, Asstt. Professor 
of Psychiatric Social Work, 
NIMHNS, Bangalore - 29. 	Respondents 

0 RD E R 

In the above application, this Tribunal has passed the 
following Order:— 

"Shri Venugopa, Advocate present for Shri N,S.Srinivasa.n, 
Counsel for the applicant. Shri M.S. Padmarajaiah counsel 
for respondents present. 



4 
REGISTEREQ 

CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH 

Commercial Complex(BDA), 
Indira Nagar, 
Bangalore-560 038. 

Dated the 	August , 1986, 

REF: APPLICATION NO.QQjIj_ 

To 

The Registrar, 
-High Court of Karrrataka, 
High Court Building, 	- 

- 	BangaloreJ 

Subject Returning f W.P No12151/8 

to the 4igh Court of Karriataka. 

Writ Petitior No. !llJj_ 	on the file of the 

- 

	

	High... Couft-of Karnataka, Bangalore, transred to this.--. 

...... .. Trihunl under Section 2.9 of the Administra.ve  TibunaI .... 
Ac.t,L9..is returne..berewit.fr.nec.essary action, 	-. 

	

. ... 	.: 	pur.s.uanc 	oi-this Tribunal'.s,.Qrder Dated. 24.7.1986 	.....-. .., 

herewith.. -.-- 	. 	. . 	. .................. 

REGISTRAR. 

- 	 L') 

. 	
•.çj .Entire Records of the Case. 	- 

- 	- 

KFLM 	 Tr fy Rejs 


